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are all talking amongst yourselves let us 
work here and talk outside. 

[Translation] 

SHR1 ARVIND NETAM: I asked a differ
ent question. I wanted to know whether 
the Government will exploit the 28 million 
tonnes of dolomite before the completion 
of the dam? It has not been clarified? 

[English} 

MR. SPEAKER: I can't hear anything. 
Can't you have any mercy on me? I am ap
pealing to you. 

THE MINISTER OF STEEL AND MINES 
(SHRI M. L. FOTEDAR): The hon. Member 
has asked as to what will be the position 
with regard to Dolomite. We have 16,000 
million tonnes of Dolomite available in the 
state of Madhya Pradesh. This thing which 
will get submerged in the Dam will be only 
1.7 per cent of the total deposits of 
Dolomite in Madhya Pradesh. For the pre
sent there is no proposal to take it out and 
it takes 7 -8 years, generally for areas to get 
submerged. 

Development of Darrah Wild Life 
Sanctuary 

·504. SHRI JUJHAR SINGH: Wilt the 
Minister of ENVIRONMENT AND FORESTS 
be pleased to state: 

(a) the steps taken by Government to 
sa~ the forests and the animals of Darrah 
Wildlife Sanctuary' in Kota district of Ra
jasthan; 

(b) the measures taken by Government 
regarding the afforestation programme 
along the river Chambal to control the silta
tion under river valley project; 

(c) the amount spent so f~r on these 
projects; and 

(d) the results achieved? 

[Tr~ns/ation J 

THE MINISTER OF ENVIRONMENT 
AND FORESTS (SHRI BHAJAN tAL): (a) 

Steps taken for the protection of the Dar .. 
rah Wildlife Sanctuary include better pro
tection of the animals and forests, checking 
illicit grazing, prevention and control of 
fire, augmentation of fodder and water 
supply. 

(b) The measures taken to control silta
tion consist of appropriate soil conserva· 
tion works, afforestation and pasture de
velopment. 

(c) Rs.1790.83 lakhs have been spent so 
far on these measures. 

(d) The rate of siltation has come down. 

SHRt JUJHAR SINGH: Mr. Speaker, Sir, 
I would like to know from the hon. Minis
ter whether there has been a continuous 
reduction in the forest area since the an
nouncement of Darrah Wildlife Sanctuary? 
Secondly, whether the hon. Minister is 
aware that the number of animals \\I'hid 1 

were already there has also declined since 
its declaration as a sanctuary{ If ~O, will he 
be pleased to state the efforts rTlilde in this 
direction and the results thereof? 

SH RI BHAJAN LAl: Mr. Speaker, Sir, I 
do not agree with him so far as reduction 
in forest area is concerned, since the an
nouncement of the sanctuary. There has 
been a constant rise in the number of sanc .. 
tuaries If you go by the past figures, you 
will observe that the number of sanctuar .. 
ies has gone up trom 60 in 1960 to 358 to .. 
day. Similarly, the number of National 
Parks has risen from 5 to 63. So far as de
cline in the number of wild animals is con .. 
cerned. I agree with hon. Member that the 
number of animals has comparatively gone 
down. It is mainly, due to large scale 
poaching of wild animals. We have passed 
the Prevention of Wildlife f~ct and taken 
other steps also to check this. We have 
strictly implemented these Acts. Ban on 
hunting was imposed to save rare species 
of animals. Every effort is being made by 
the Government to protect the wilc1 ani .. 
mals. 

SHRI GIRDHARI LAl VYAS: You are 
talldng of poachin& but I would like to tell 
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you that you cannot find even a single wild 
animal in the area. 

(Interruptions) 

SHRI SHANTI DHARIWAL: Incidents of 
poaching have been talking place in the 
area for last several years. One such Inci
dent took place there only 4-5 days ago. 

(Interruptions) 

MR. SPEAKER: It is his questio!1. 

(Interruptions) 

SHRI JUJHAR SINGH: Mr. Speaker, Sir, 
the hon. Minister has said that an Act has 
been passed which provides for checking 
illicit grazing. Though it has Leen declared 
a Sanctuary by the Government, yet the 
animals frorQ other areas like outside Kot~ 
district have taken shelter in that area. , 
would like to know whether the Forest 
department has trnplemented the Act or 
withheld it? Animals are corning horn 
outside and they settle there. \Vhat IS thp 
Government doing in this regard? 

SH RI BHAJAN LAL: The hon. Member 
said that animals from neighbouring dis
t( IL ts graze in the sanctuary. You are aware
that a severe drought has stricken Ra
jasthan. There is therefore no ban on ani
mals of those districts entering other dis
tricts. It is possible that th~re might ha\ii(' 
been some illicit grazing, but the Covem
ITlent is trying its level best to ensure that 
there is no grazing in the Sanctuary. We 
have provided full protection.in this regard. 

SHORT NOTICE QUESTION 

ff?glish] 

Expert Group on National Council for 
Safety in Mines 

SNQS. SHRL BASUDEB ACHARIA: 
SHRI SAIFUDDIN CHOW

DHARY: 

Will the Minister of LABOUR be pleased 
to state: 

(a) wheHler an Expert Croup on Na~ 
tional Council for Safety in Mnes was set 
up; 

(b) if so, when and with what terms of 
reference and expenditure incurred in this 
regard; 

(c) the recommendations of the Expert 
Group; 

(d) whether the recommendations of 
tht~ Croup havf' been rejected; if so, the 
reasons tllerefor; 

(e) \\+lether the decision conforms to 
the cornfnitrnents made by Government at 
the First Conference on Safety in l\1ines, 
pspeci~llly the grounds given in the orders 
dated 13 November, 1 QS!; ilnd 

(f) if so, the manner in which Govern·· 
ment propose to sclfeguard the interests of 
the ernployees? 

THF fv\lNIS1ER Of STATf Of THE MIN
IS fRY Of LABOUR (SHRI P.A. SANCtv\A): 
(a) to ([) A statement is given below. 

Expert Croup on National Council for Safety 
in "Aines by S/Shri Basudeb Acharia and 

Sdi(uddin Chowdhaf)' 

STATEMENT 

The. ir-.;;t COllieren((' on Safety In Mines 
held in August, 19S8 had Inter alia, n"c.om
mended that suitable schemes should be 
drawn up for education of mine workers 
and staff at all levels on t he need tor safety 
and the requirements of safety. In pur
suance of the recommendation, the Na
tional Council for safety in Mtnes was set 
up in July, 1963 as a tripartite organisation 
registered under the Sorietit~s Registration 
Act, 1860 to undertake, aid and prornote 
safety education in Illines. The establ~J1 .. 
meut and the activities of the COllncil re
ceived financial' suppon trom tht' Coal 
Mines labour Welfare Fund. With the 
transfer of the administration of the Fund 
from the l..: ... bour Ministry to the Depart~ 

ment of Coat in 19B1-82, a decision had to 
be taken on contmuance of the Counc", 
and its financing m the event of its continu-




